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RAJYA SABHA 

Friday, the 20th December, 1996/29th 

Agrahayana 1918 (Saka) 

The House met at eleven of the clock, Mr. 

Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Q.No. 421 [The questioner (Shri Dilip Singh 

Judev) was absent. For answer, vide 

col. 29 intrn.j. 

programme    for    better    infrastructural 

facilities for Primary Education 

*422. SHRI BRATIN SENGUPTA: Will 

the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state the 

specific programme of Government to provide 

more amenities and infrastructural facilities for 

primary education in the country? 

THE MINISTER OF HUMAN 

RESOURCE DEVELOPMENT (SHRI S.R. 

BOMMAI): A statement is laid on the Table of 

the Sabha. 

Statement 

The main responsibility for provision of 

amenities and infrastructural facilities for primary 

school rests with State Government and Union 

Territory Administrations. The following Centrally 

Sponsored Scheme also make specific provisions 

for this purpose; 

(i) Operation Blackboard.  

(ii) Lok Jumbish Project in Rajasthan 

(iii) Bihar Education Project. 

In additon, District Primary Education 

Programme (DPEP) which takes a holis-tice view 

of development of primary education and provides 

for improvement of infrastructural facilities in 

primary schools has been taken up in 59 districts 

in 11 states with external assistance. 

SHRI BRATIN SENGUPTA: Sir, a national 

committee of 14 members has been constituted 

to make universal elementary   education   

compulsory   by   the 

turn of the century. Will the recommendations of 

the committee, particularly, for the deployment of 

more resources be placed before the Planning 

Commission for its consideration prior to the 

finalisation of the Ninth Plan? 

SHRI S.R. BOMMAI: Sir, I have stated on 

the floor of this House, previously, that the Cheif 

Ministers' Conference was unanimously of the 

opining that we should have universal elementary 

education by the end of the century. For that 

purpose we have set up a committee under the 

chairmanship of the Minister of State for Education 

and the State Education Minister. The committee 

has met twice and it is going to give its report 

within a month. After the report is taken into 

consideration, as also the resources required—the 

number of school buildings, the number of 

teachers and teaching materials—then we will 

make proposals to the Planning Commission about 

the requirement to achieve this objective. 

SHRI BRATIN SENGUPTA: Will the 

Government think about an exclusive national 

commission for primary education, with adequate 

representation from the State Governments, for 

comprehensively discussing the issue of primary 

education in our country? 

SHRI S.R. BOMMAI: Sir, I will await the 

report of the Sub-Committee. If the Committee 

proposes to have a separate commission for 

primary education, that will also be considered. 

DR. M. ARAM: Mr. Chairman, Sir, the 73rd 

Constitutional Amendment on Panchayati Raj and 

the adoption of the XI Schedule of 29 subjects 

which include primary education, panchayats 

have a crucial role to play in improving primary 

education both in infrastructure and quality of 

education. Will the hon. Minister kindly indicate 

what steps are being taken to encourage 

panchayats to do this work? 

SHRI S.R. BOMMAI: Sir, firstly, primary 

education is the responsibility of the State 

Governments. The Central Government only 

assists them through 
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different schemes, and in some States powers 

have been given to the panchayats about 

supervision of primary schools and also 

preparation and distribution of mid-day meals—

cooked food. 

MR. CHAIRMAN: You have not put the 

question. Mease wait for your turn now. 

 

There are two rooms and one verandah, 

whereas there are five classes in every primary 

school 

 

SHRI S. R. BOMMAI: Sir, I have already 

stated that so far as primary education is 

concerned, it is the responsibility of the State 

Governments. Still, the Central Government is 

assisting them through "Operation Blackboard." 

Under this scheme, where there is one teacher 

and one class-room, we have added another 

teacher and another class-room. We are also jiving 

learning and teaching material worth Rs. 

10,000/-. 

SHRI RAM GOPAL YADAV: Sir, I have 

already said that education is in the Concurrent 

List. 

SHRI S. R. BOMMAI: Please dear me. 

There is an amuatfeoteat already. We are directly 

givng     to the State Government, It may be in 

Concer-rest List, hot pimarlly it is the responsi-

bility of the State Government. I an explaining 

what the Contrat Government is doing. We arc 

giving food asatcriak under the Mid-Day Meal 

Scheme. We are also having special schemes for 

the primary schools. Operation Blackboard was 

extended again in 1993-94. If there are three 

teachers and three rooms, we add one more 

teacher and one more room. If there are five 

teachers and five classrooms, we give one 

additional teacher and one additional room. 

We also give Rs. 50,000/- worth of materials. 

This is what the Government of India is doing. 

Apart from these, the UNICEF and other 

schemes are also there. 

 

 
MR.  CHAIRMAN:  Mr.   Ram  Gopal 

Yadav. 
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SHRI S,R. 10MMAI: Sir, I agree with the 

hon. Member, la recent years private schools, 

particularly Bagpab medium schools, 

lumbers. There is no control or sopervi-sion of 

the Government over domestion that we 

collected, fees charged by them and the sahry 

that they give to the teachers. They are 

controlled by GDS and other institutions. Their 

examinations are also hold separately. I 

eompietoly agree with the hon. Member, 

because the standard in Government schools is 

going down, these private schools are coming 

into existence. The Government is considering 

how to improve the standard in Government 

schools. That is one of the subjects the 

Committee is going through. Wc must improve 

the standards of Government schools where 

the children of the poor people go, in these 

public schools only the children of rich people, 

who can pay donations, get admissions. On 

that also representations have been made to the 

Government. A Private Member's Bill on this 

is also pending in this House. By some 

provision of law or by some means, these 

private schools should come under supervision 

as well as control so that we can regulate the 

fees and salaries of the teachers. There are a 

number of complaints about the low payment of 

salaries. Many representatives of the teachers' 

associations have met mc with hon. Members 

of Parliament. 1 am seized of the matter. The 

Government is looking into the question as to 

how to control that. 

MR. CHAIRMAN: Prof. Bharati Ray 

 

MR.  CHAIRMAN:  1  called  Bharati Ray. 

May be, ! will came to you later. 

PROF.     (SHRIMATI)     BHARATI RAY: 

I know that education is a concur- 

rent subject and amenities and infrastruc-use are 

largely with the State Govern-ments. But, Sir, 

"Operation Blackboard" is a Centrally sponsored 

scheme. I would like to know bow many 

schools have been left out of that. That is my 

question), as the previous speaker has said that 

puttie schools arc becousing more in member, 

because of lack of rosources in our schools. 

Now, I come to part (b) of ary ques-tion. Sir, ! 

may be allowed to digress a little bit. Sir, my 

favorate subject is the academic load on school 

children. There is so much pressure ON children 

that school-going is not a pleasure any more. The 

children are encouraged to cram rather than to 

think. Will there be a national policy to decide on 

the academic load and academic ayllabus of primary 

school-going children? 

SHRI S.R. BOMMAI: Sir, I have already 

spoken on the on-going physical progress under 

DPAP. Sanction of teach-ing-learnrng equipment: 

The target was 5,22,902 schools; adviement 

was 5,22,902. So far as the material is concerned, 

that is satisfactory. Additional teachers to be 

sanctioned: The target was 1.53 lakhs and 

achievement is 1.47 lakhs Additional teachers' 

appointments. The target was 1.53 lakhs, 

achievement is 1.47 lakhs. School rooms to be 

constructed. The target was 2.63 lakhs and 

achievement is 1.74 lakhs. It is 60 per cent. So 

far as the work-load on the children is concerned, the 

Government through its various committees is 

considering, from time to time, as to what should 

be the standard of books, subjects and the quantum 

of work-load on the teachers as well as on the 

children. It is being processed. Wc have received 

complaints that the work-load has increased. We are 

looking into this matter. 

SHRI O. RAJAGOPAL, Mr. Chairman, Sir, 

the tenor of the reply given by the hon. Minister 

indicates that the main responsibility of providing 

facilities for primary education is that of the 

State 
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Government. On that basis, the Government 

proceeds. I would like to draw the attention  of  

the   hon.   Minister   to   the Directive 

Principles of the Constitution. It   says,   "That   

the   State   shall   take measures to see that 

primary education is made compulsory for all 

students up to the age of 14." The main 

responsibility vests with the Government of 

India. To fulfil this aim, would the hon. 

Minister consider   mobilising    the    resources   

of charitable institutions and thereby create a 

fund for an effective group to set up 

educational institutions for primary education? 

This is the basic framework, basic foundation. 

Would the hon. Minister consider this 

suggestion in all seriousness? 

SHRI S.R. BOMMAI: Mr. Chairman, Sir, 

the hon. Member has given a very, very good 

and constructive suggestion. Until and unless 

we involve voluntary organisations and people 

to make it into a people's movement just like 

in Kerala we would not be able to achieve 100 

per cent literacy. The Government in Kerala 

did motivate people, Panchayats and voluntary 

organisaitons. All of them came forward and, 

therefore, they could achieve more than 90 

per cent literacy. So, the involvement of all 

these people is absolutely necessary. That is 

one of the best ways to involve them. I 

welcome the hon. Member's suggestion. The 

Government is considering seriously to involve 

them. 

There is a practice in the South to involve 

all these people. My hon. friends from the 

North should not mistake me. In my own area 

there is a practice, if the Government gives Rs. 1 

Lakh towards construction of a school 

building, the villagers contribute Rs. 3 lakhs 

or Rs. 4 lakhs. The entire construction work is 

taken up by the Panchayats in the villages. 

They themselves construct it. No contractor is 

involved. They use their 

own tractors to bring the material to construct 

the school buildings within a year. In every 

district, in every village, there is a school. 

People have built these institutions.    Perhaps,    

hon.    Members 

might have gone to South and seen these 

institutions. Some voluntary organisations are 

running more than 100 high schools, 22 or 30 

colleges including medical and engineering 

colleges. Even religious institutions arc 

running schools and colleges. In the South, 

this is the practice. 

 

SHRI SR. BOMMAI: I would request the 

hon. Members from the North also to motivate 

voluntary organisations. Many religious 

institutions, matts and churches are doing 

yeoman service. Other religious institutions are 

also rendering yeoman service in the South. 

That has been my experience. I would appeal to 

the people and voluntary organisations to open 

and run more and more schools. 

SHRI O. RAJAGOPAL: Would the 

Government draw up a scheme for this 

purpose? 
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SHRI S.R. BOMMAI: Sir, I agree with the 

hon. Member that the situation in respect of 

primary education in Uttar Pradesh is not 

satisfactory, is not up to the mark. But the 

Government is trying to improve upon it. 

Special schemes are being taken up. I would 

not like to gol into the details because it would 

just be a repetition. But the State Governments 

should take a very effective part in improving 

the standards and in improving the 

educational facilities. The Central Government 

is providing the taint assit-ance to the State of 

Uttar Pradesh, as is being provided to other 

States. I agree with the hon. Member that 

when the conditions are not good, a majority 

of parents won't send their children to school. 

But we must improve the standard of 

education. At the same time, parents should be 

prepared to send their children to school. In 

reply to that question. I just now said that a 

Sub-Committee will go into that question. Sir, 

the State of Uttar Pradesh, being the largest 

State, is getting our special attention. 

As regards decentralisation, I am for it, and 

the government is for it.The State 
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Goverment should give certain powers to the zila 

Parliments as it has been done in  Statas. in States, 

the Para are appokting the seldom, constructing the 

aatthtp and as .They will be the people. I agee that 

dacantraliation is going to help in the development al 

primary schools. In pria-ciple, I agree with the HON. 

Member as this point. We have no objection if the 

State Government decides it. 

 

 

 


